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NHRC sends notice over
death of five workers

The National Human Rights
Commission, NHRC, India has
taken suo moto cognisance of a
media report that five workers
died after inhaling poisonous gas
while cleaning a tank at a fac-
tory in Morena district of Madhya
Pradesh on August 30. Report-
edly, the factory manufactures
synthetic cherries for the pan and
food industry.

The Commission has issued
notices to the Chief Secretary and
the Director General of Police,
Madhya Pradesh calling for a de-
tailed report in the matter within
four weeks.
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NHRC sends notice to Rajasthan govt over stripping, parading of
woman

https://www.hindustantimes.com/india-news/nhrc-sends-notice-to-rajasthan-govt-over-
stripping-parading-of-woman-101693863871599.html|

The 21-year-old tribal woman was allegedly stripped naked and paraded in a village in
Pratapgarh district by her husband, police earlier said.

The National Human Rights Commission has sent a notice to the Rajasthan
government and the state's police chief over a pregnant woman being allegedly stripped
naked and paraded in a village in Pratapgarh district by her husband, officials said.

National Human Rights Commission (NHRC)

The Commission in a statement on Monday also said that it would like to know about
the health status of the woman and compensation, if any, provided to her by the
administration.

The 21-year-old tribal woman was allegedly stripped naked and paraded in a village in
Pratapgarh district by her husband, police earlier said after a video of the incident
surfaced online.

The National Human Rights Commission (NHRC) has taken "suo motu cognisance of a
media report that a pregnant woman was allegedly beaten up and paraded naked in the
village by her family members in Pratapgarh district of Rajasthan on August 31".

Reportedly, a video of the incident also went viral on social media, it said.

The Commission has observed that the contents of the media report, if true, raise
serious issues of the violation of human rights of the victim. Accordingly, it has issued
notices to the chief secretary and the Director General of Police, Rajasthan, seeking a
detailed report within four weeks, it said.

The report should also include the action taken against the perpetrators and the status
of the investigation being conducted after registration of FIR in the matter, the rights
panel said.

According to the media report, carried on September, 2, the woman had gone with a
man to a nearby village from where her family members brought her back and subjected
her to inhuman treatment. The victim woman reportedly kept begging for help, but
people chose to make videos of her instead of coming forward for help, it said.



BIG NEWS NETWORK, Online, 5.9.2023

Page No. 0, Size:(0)cms X (0)cms.

Pratapgarh incident: NHRC issues notice to Rajasthan govt, seeks
detailed report within 4 weeks

https://www.bignewsnetwork.com/news/273954955/pratapgarh-incident-nhrc-issues-
notice-to-rajasthan-govt-seeks-detailed-report-within-4-weeks

New Delhi [India], September 4 (ANI): The National Human Rights Commission (NHRC)
on Monday issued a notice to the Rajasthan government over the Pratapgarh incident in
which a woman was allegedly beaten and paraded naked whose video went viral.

"National Human Rights Commission, NHRC, India has taken suo motu cognizance of a
media report that a pregnant woman was allegedly beaten up and paraded naked in the
village by her family members in Pratapgarh district of Rajasthan on 31st August, 2023.
Reportedly, a video of the incident also went viral on social media," an official statement
issued by the Commission said.

NHRC has demanded a detailed report from the State government within four
weeks.

"The Commission has observed that the contents of the media report, if true, raise
serious issues of the violation of human rights of the victim. Accordingly, it has issued
notices to the Chief Secretary and the Director General of Police, Rajasthan, calling for
a detailed report in the matter within four weeks," an official statement said.

"The report should also include the action taken against the perpetrators and the status
of the investigation being conducted after registration of FIR in the matter. The
Commission would also like to know about the health status of the victim woman and
compensation, if any, provided to her by the administration," it added.

Earlier Rajasthan Chief Minister Ashok Gehlot on Saturday met with the victim of the
Pratapgarh incident, and announced financial assistance of Rs 10 lakh and a
government job for the woman who was allegedly beaten and paraded naked in
Rajasthan's Pratapgarh.

The Chief minister also said that a Special Investigation Team (SIT) has been formed
for the investigation and a total of 11 people have been arrested in this regard. (ANI)
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Pratapgarh incident: NHRC issues notice to Rajasthan govt,
seeks detailed report within 4 weeks

https://www.devdiscourse.com/article/headlines/2581459-pratapgarh-incident-nhrc-
issues-notice-to-rajasthan-govt-seeks-detailed-report-within-4-weeks

The National Human Rights Commission (NHRC) on Monday issued a notice to the
Rajasthan government over the Pratapgarh incident in which a woman was allegedly
beaten and paraded naked whose video went viral.

The National Human Rights Commission (NHRC) on Monday issued a notice to the
Rajasthan government over the Pratapgarh incident in which a woman was allegedly
beaten and paraded naked whose video went viral. "National Human Rights
Commission, NHRC, India has taken suo motu cognizance of a media report that a
pregnant woman was allegedly beaten up and paraded naked in the village by her
family members in Pratapgarh district of Rajasthan on 31st August, 2023. Reportedly, a
video of the incident also went viral on social media," an official statement issued by the
Commission said.

NHRC has demanded a detailed report from the State government within four weeks.
"The Commission has observed that the contents of the media report, if true, raise
serious issues of the violation of human rights of the victim. Accordingly, it has issued
notices to the Chief Secretary and the Director General of Police, Rajasthan, calling for
a detailed report in the matter within four weeks," an official statement said.

"The report should also include the action taken against the perpetrators and the status
of the investigation being conducted after registration of FIR in the matter. The
Commission would also like to know about the health status of the victim woman and
compensation, if any, provided to her by the administration," it added. Earlier Rajasthan
Chief Minister Ashok Gehlot on Saturday met with the victim of the Pratapgarh incident,
and announced financial assistance of Rs 10 lakh and a government job for the woman
who was allegedly beaten and paraded naked in Rajasthan's Pratapgarh.

The Chief minister also said that a Special Investigation Team (SIT) has been formed
for the investigation and a total of 11 people have been arrested in this regard. (ANI)
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NHRC notice
to Rajasthan
over assault
on woman

The Hindu Bureau
NEW DELHI

The National Human
Rights Commission
(NHRC) has taken suo motu
cognisance of reports
about a pregnant woman
being beaten and paraded
naked in the village by her
family members in Pratap-
garh district of Rajasthan.
The video of the incident
went viral on social media
which has sparked furore
among people across all
walks of life.

According to reports,
the woman had gone with
a man to a nearby village
from where her family
members brought her back
and subjected her to inhu-
man treatment.

The NHRC has issued
notices to the Chief Secre-
tary and the Director-Gen-
eral of Police, Rajasthan,
calling for a detailed report
in the matter within four
weeks.

The Commission has
asked the State govern-
ment to include the action
taken against the perpetra-
tors and the status of the
investigation being con-
ducted after registration of
FIR in the matter. The
Commission has also
sought the details of the
health status of the woman
and compensation, if any,
provided to her by the
administration.
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AfRAl & 79 UM Bl g R IORYTE DI AFANUHR MRIRT 7 TR
fear Tifew

https://royalbulletin.in/human-rights-commission-issues-notice-to-rajasthan-on-the-
incident-of-parading-a-woman-naked/85729
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Pratapgarh tribal woman paraded naked by husband: NHRC seeks
ATR from Rajasthan government, DGP

https://www.etvbharat.com/english/state/rajasthan/pratapgarh-woman-paraded-naked-
by-husband-in-laws-nhrc-notices-to-rajasthan-government-dgp-over-
stripping/na20230905081450683683155

The Rights Commission's notice to the Rajasthan government and the state's police
chief wanted to know the action taken on the incident in which a pregnant woman was
stripped naked and paraded in a village in Pratapgarh district by her husband and in-
laws. It also wanted to know the health status of the woman and compensation, if any,
provided to her by the administration.

New Delhi: The National Human Rights Commission has asked the Rajasthan
government and the state police chief on what action it has taken over a pregnant tribal
woman being stripped naked and paraded in a village in Pratapgarh district by her
husband and in-laws.

The Human Rights body in a statement issued late on Monday said that it also wanted
to know about the health status of the woman and compensation, if any, provided to her
by the administration.

According to the police, the 21-year-old tribal woman was stripped naked and paraded
in a village in Pratapgarh district by her husband. The incident came to light after a vide
of the incident trickled out into the social media.

The NHRC said it has taken "suo motu cognisance of a media report that a pregnant
woman was allegedly beaten up and paraded naked in the village by her family
members in Pratapgarh district of Rajasthan on August 31".Also read- Pratapgarh man
disrobing wife incident: NCW seeks action taken report from DGP in 5 days The video
of the incident had gone viral on social media, the Commission said.

According to the Commission, the contents of the media report, if true, raise serious
issues of the violation of human rights of the victim. Accordingly, it has issued notices to
the chief secretary and the Director General of Police, Rajasthan, seeking a detailed
report within four weeks, the statement said. The Commission said the report should
also encompass the action taken against the perpetrators and the status of the
investigation being conducted after registration of FIR in the issue, the rights panel said.

"According to the media report, carried on September, 2, the woman had gone with a
man to a nearby village from where her family members brought her back and subjected
her to inhuman treatment. The victim woman reportedly kept begging for help, but
people chose to make videos of her instead of coming forward for help," it said.
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Pratapgarh incident: NHRC sent notice to Rajasthan govt and DGP,
sought response within four weeks — NHRC notice to Rajasthan govt
and DGP on stripping, parading of woman in Pratapgarh | Pro IQRA
News

https://proigra.com/pratapgarh-incident-nhrc-sent-notice-to-rajasthan-govt-and-dgp-
sought-response-within-four-weeks-nhrc-notice-to-rajasthan-govt-and-dgp-on-stripping-
parading-of-woman-in-pratapgarh-pro-igra-ne/

The National Human Rights Commission (NHRC) has issued a notice to the Rajasthan
government regarding the Pratapgarh incident and sought a response within four
weeks. The NHRC has taken a stand on the matter. On August 31, a pregnant woman
was allegedly stripped and beaten up by her husband and family members in
Rajasthan’s Pratapgarh district. The video of the incident went viral on social media.

According to the official statement of the NHRC, the commission found that if the media
reports are true, it is a serious matter of violation of the victim’s human rights. The
NHRC has issued a notice to the Chief Secretary to the Government of Rajasthan and
the Director General of Police seeking detailed details of the incident within four weeks.
Along with this, information about the measures against the accused has also been
sought from the government.
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NHRC Issues Notice To Rajasthan Govt Over Pratapgarh Horror

https://www.republicworld.com/india-news/general-news/nhrc-issues-notice-to-
rajasthan-govt-over-pratapgarh-horror-articleshow.html

The Rajasthan Government received a notice from the NHRC to submit a report in 4
weeks

The Rajasthan Government received a notice from the National Human Rights
Commission (NHRC) over the horrific viral video from Pratapgarh in which a pregnant
woman was allegedly disrobed and paraded naked by her family members.

"National Human Rights Commission, NHRC, India has taken suo motu cognizance of a
media report that a pregnant woman was allegedly beaten up and paraded naked in the
vilage by her family members in Pratapgarh district of Rajasthan on August 31.
Reportedly, a video of the incident also went viral on social media," an official statement
issued by the Commission said.

'The report must be submitted within four weeks'

The Rajasthan Government has been given four weeks by the NHRC to submit the
report. "The Commission has observed that the contents of the media report, if true,
raise serious issues of the violation of human rights of the victim. Accordingly, it has
issued notices to the Chief Secretary and the Director General of Police, Rajasthan,
calling for a detailed report on the matter within four weeks," an official statement said.

"The report should also include the action taken against the perpetrators and the status
of the investigation being conducted after registration of FIR in the matter. The
Commission would also like to know about the health status of the victim woman and
compensation, if any, provided to her by the administration," it added.

Earlier Rajasthan Chief Minister Ashok Gehlot met the victim on Saturday (September
2) and announced financial assistance of Rs 10 Lakh and a government job for the
woman who was allegedly beaten, disrobed, and paraded naked in Pratapgarh. The
Chief Minister also said that a Special Investigation Team (SIT) has been formed for the
investigation and a total of 11 people have been arrested in this regard.
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NHRC issues notice to Rajasthan government over thrashing,
parading of pregnant woman

https://www.thehindu.com/news/national/other-states/nhrc-issues-notice-to-rajasthan-
government-over-thrashing-parading-of-pregnant-woman/article67270774.ece

NHRC condemned the incident in Rajasthan’s Pratapgarh, and has sought ‘detailed
report’ within four weeks

The National Human Rights Commission (NHRC) has taken suo motu cognisance of
reports about a pregnant woman being beaten and paraded naked in the village by her
family members in Pratapgarh district of Rajasthan. The video of the incident also went
viral on social media which has sparked furore among people across all walks of life.

According to reports, the woman had gone with a man to a nearby village from where
her family members brought her back and subjected her to inhuman treatment. The
victim could be heard begging for help, but people chose to make videos of her instead
of coming forward for help.

The Commission has observed that the incident raises serious issues regarding the
violation of the victim’s human rights. Accordingly, it has issued notices to the Chief
Secretary and the Director-General of Police, Rajasthan, calling for a detailed report in
the matter within four weeks, a communiqué from the NHRC said.

The Commission has asked the State government to include the action taken against
the perpetrators and the status of the investigation being conducted after registration of
FIR in the matter. The Commission has also sought the details of the health status of
the victim woman and compensation, if any, provided to her by the administration.

On Sunday, the National Commission for Women (NCW) also took cognisance of the
incident. The NCW said it took cognisance of the ‘distressing incident’ after coming
across a post on X (formerly Twitter), talking about the woman in Pratapgarh district
being “subjected to molestation and public humiliation as she was forcibly stripped, with
the perpetrators recording this horrendous act”.

In a post on X (formerly Twitter), the Commission said its chief Rekha Sharma has
“‘instructed the state’s DGP to promptly arrest the culprits and invoke necessary IPC

provisions”. “We demand a comprehensive report within 5 days.”

Earlier, Rajasthan Chief Minister Ashok Gehlot met with the victim of the Pratapgarh
incident, and announced financial assistance of 10 lakh and a government job for the
woman.
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The Chief Minister also said that a Special Investigation Team has been formed for the
investigation and a total of 11 people have been arrested in this regard
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NHRC Takes Suo Motu Cognizance Of Pregnant Woman's
Alleged Assault & Naked Parade In Rajasthan Village

https://www.freepressjournal.in/india/nhrc-takes-suo-motu-cognizance-of-pregnant-
womans-alleged-assault-naked-parade-in-rajasthan-village

A video of the incident had gone viral on social media.

The National Human Rights Commission (NHRC) of India has taken suo motu
cognizance of a media report that a pregnant woman was allegedly beaten up and
paraded naked in a village by her family members in Pratapgarh district of Rajasthan on
August 31, 2023. Reportedly, a video of the incident also went viral on social media.

Commission asks for detailed report

The Commission has observed that the contents of the media report, if true, raise
serious issues regarding the violation of the human rights of the victim. Accordingly, it
has issued notices to the Chief Secretary and the Director General of Police of
Rajasthan, calling for a detailed report on the matter within four weeks.

The report should also include information about the action taken against the
perpetrators and the status of the investigation being conducted after the registration of
an FIR in the matter. The Commission has also asked for the health status of the victim
woman and any compensation provided to her by the administration.

According to the media report, published on September 2, 2023, the woman had gone
with a man to a nearby village, from where her family members brought her back and
subjected her to inhuman treatment. The victim woman reportedly kept begging for help,
but people chose to make videos of her instead of coming forward to assist her.
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